Factual and action taken report in the matter of Amit Kumar & Anr, V/s
Union of India & Ors. Original Application No0.90/2024 (CZ), Hon’ble
NGT, Central Zone Bench, Bhopal

Background

The original application has been filed by the applicants Sh. Amit Kumar and
Sh. Kailash Meena against the various Departments, as mentioned in the writ, alleging
that the illegal mining and stone crushers are operating and and unlawful
encroachments have been done in the riverbed of Sota River (A tributary of Sahibi
River) which is covering the parts/areas of Tehsils Kotputli and Behror.

Order
Hon’ble NGT, Central Zonal Bench in its order dated 24/04/2024 had directed
inter alia as follows: -

“...8. We deem it just and proper to call a report on the matter in issue in
present Original Application, from a Joint Committee consisting of:-

i.  One representative from the Water Resources Department, Government
of Rajasthan, Jaipur (Rajasthan).

ii.  One representative from the Principal Secretary, Ground Water
Department Government of Rajasthan, (Rajasthan).

iii.  One representative from the CPCB.

iv. One representative of Rajasthan State Pollution Control Board,
Rajasthan.

9. The committee is directed to visit the place and submit the factual and
action taken report within six weeks....”

Accordingly, Superintending Engineer, Water Resource Circle, Jaipur was
nominated, vide letter no. 920 dated 30/04/2024 and subsequently, vide letter no. 255
dated 13/05/2024, Executive Engineer, Water Resource Circle, Jaipur, was nominated
as representative of Water Resource Department, Rajasthan. Copies of letters has been
enclosed collectively as Annexure-1.

And where as, Superintending Engineer, Ground Water Department, Jaipur was
nominated, vide letter dated 20/05/2024 and subsequently, vide letter dated
05/06/2024, Senior Hydrogeologist, Ground Water Department, Alwar, was
nominated as representative on behalf of Principal Secretary, Ground Water
Department Government of Rajasthan. Copies of letters has been enclosed collectively
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as Annexure-2.

And whereas, Scientist-C was nominated as a representative of Central
Pollution Control Board (CPCB) vide letter no. 216 dated 03/05/2024. Copy of the
letter has been enclosed as Annexure-3.

Page 2 of 9



And whereas, Regional Officer, RSPCB, Alwar, vide letter no. 157-158 dated
26/04/2024 was appointed as Officer In-charge on behalf of Rajasthan State Pollution
Control Board. Copy of the letter has been enclosed as Annexure-4.

Joint Committee Visit

In accordance with the aforementioned Hon’ble NGT order and letters, a video
conferencing was conducted on 06/06/2024 to prepare an action plan and to decide
further course of action needed to be taken in order to comply with the directions
issued by Hon'ble NGT with the aforementioned representatives of the departments,
wherein it was decided that since the applicant has alleged about the illegal operation
of mining activities, crusher activities and establishments in the riverbed of Sota
River, therefore, a letter may also be written to District Collector, District - Kotputli-
Behror, with the request to direct the concerning Sub-Divisional Magistrates (i.e.
Paota, Kotputli and Behror) to assist the joint committee in their site visit and to
provide the requisite data/information for preparation of joint committee report and to
carry out first joint committee visit, of the site, on 14/06/2024. Minutes of video
conferencing are attached as Annexure-5.

Accordingly, the joint committee members/representatives visited, the site in
concern, on dated 14/06/2024. Following officials were present during the joint
committee visit:-

i. Sh. Deependra Jharwal, Senior Environment Engineer and Regional
Officer, Regional Office, RSPCB, Alwar,

ii. ~ Sh. Milind Nimje, Scientist-C, CPCB, Bhopal,
iii. Sh. Praveen Kumar, Tehsildar, Paota,

iv. Sh. Kailash Chand Sharma, Junior Hydrogeologist, Ground Water
Department, Alwar and

v. Sh. Shailendra Garhwal, Assistant Engineer, Water Resource Department,
Kotputli.

Thereafter, 2" Joint Committee Visit was proposed on dated 01/07/2024 (vide
RSPCB letter dated 25/06/2024) and subsequently on dated 02/07/2024 (vide RSPCB
letter dated 26/06/2024). Copies of both the letters are enclosed as Annexure-6.

Accordingly, the joint committee members/representatives, assisted by
concerned SDMs of the area, again visited the site in concern, on dated 02/07/2024.
Following officials were present during the joint committee visit (Copy of attendance
sheet enclosed as Annexure-7):-

i. Sh. Deependra Jharwal, Senior Environment Engineer and Regional
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Officer, Regional Office, RSPCB, Alwar,
ii.  Sh. Milind Nimje, Scientist-C, CPCB, Bhopal,
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Vi.

Vil.

Sh. Laxman Singh Rathore, Senior Hydrogeologist, Ground Water
Department, Alwar,

Sh. R. K. Singh, Regional Manager, RIICO Neemrana (for RIICO
Keshwana),

Ms. Sonu Awasthi, Foreman, Mining Department, Kotputli,
Sh. Praveen Kumar, Tehsildar, Paota and

Sh. Shailendra Garhwal, Assistant Engineer, Water Resource
Department, Kotputli, etc.

Observations

During aforementioned field visits (i.e. 14/06/2024 and 02/07/2024) and on
the perusal of records, following observations were made:-
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The area of river-flow of Sota River starts from Paota to Kotputli and
ends in Behror. There are two notable dams/reservoirs in this stretch
namely Buchara Dam and Banedi Bandh. The River-Flow co-

ordinates pointed on Google Maps, as provided by the WRD is shown
below:-

https://maps.app.goo.gl/k4eqrNiJrVoZUGNVA

The members inspected the area starting from Buchara Dam and its
nearby areas, Banedi Bandh and its nearby areas, Bhuri Badhaj area,
RIICO Keshwana area and Sotanala area including RPS International
School (as mentioned in the original application filed by the
applicant).


https://maps.app.goo.gl/k4eqrNiJrVoZUGNVA
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https://maps.app.goo.gl/5fHvazFuAvpY AsDW9

During the course of inspection, traces of mining activities were
observed near the Buchara Dam area (Co-ordinates 27.586251 N,
75.977471 E) and River Sand mining were also observed in the
Banedi Bandh (Co-ordinates 27.617548 N, 76.027188 E) and its
nearby catchment area. Also, some of the stone crushers were found
operative in the places visited by the Joint Committee Members.

Details of the aforementioned stone crushers, with reference to the
Consent to Operate (CTO) and their validity, issued by RSPCB are as
follows:-

Sr. No. Name of Stone Crusher Validity of CTO
1 M/s Maa Bhagwati Stone Crusher 31/07/2033
2. M/s Dhanlaxmi Stone Crusher 31/08/2024
3. M/s NCR Infratech 31/01/2034
4, M/s JVG Mining 31/05/2031
M/s Triveni Minerals 28/02/2033
6. M/s Kuber Kamna 30/04/2034
7. M/s Shivaye Minerals CTO application dated
28/06/2024 is pending at
present.
8. M/s Shree Salasar Industries 28/02/2033

The pollution control measures were found adopted by these
aforementioned stone crushers. During the visit, Sh. Praveen Kumar,
Tehsildar, Paota informed that the details of illegal stone crushers and
its encroachment will be provided after verifying the records but till
date no information provided.

In view of the observations made during site visit dated 14/06/2024
and 02/07/2024, since the mining activities in the area pertain to
Mining Department/Forest Department/Land Revenue Department,



https://maps.app.goo.gl/5fHvazFuAvpYAsDW9
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the establishment of structures in and around the probable river-flow
area of the Sota River pertain to Land Revenue Department and
encroachment in the collection/storage area of dams/reservoirs pertain
to Water Resource Department, therefore, Regional Office, RSPCB
Alwar (being the nodal agency) issued letters to the concerned
departments, as above, for submission of factual status and action
taken report, if any, for their jurisdiction. Copies of the letters dated
05/07/2024 and reminder letters dated 19/07/2024 are collectively
enclosed as Annexure-8.



Vi.

Vil.

viil.

However, the requisite information/data has not been received from all
the departments except Mining Department and RIICO Keshwana.

Assistant Mining Engineer, Kotputli, vide its letter dated 15/07/2024,
informed that several cases of illegal mining has been observed in the
past as well in Buchara Dam, Banedi Bandh area, Bhuri Badhaj area and
Mining Department is regularly taking action against the illegal mining.
From financial year 2010-11 to financial year 2024-25 (up to
30/06/2024), the department has taken action against 2113 number of
cases for illegal mining/illegal transportation/illegal storage and also
imposed and collected penalty of Rs. 836.24 Lakhs. Assistant Mining
Engineer, Kotputli letter dated 15/07/2024 is enclosed as Annexure-9.

As far as the establishment of RIICO Industrial Area, Keshwana is
concerned, the Unit Head, RIICO Neemrana, vide its report enclosed
with the letter no. 868 dated 12/07/2024, stated that land measuring area

178.42 hectares, of village Keshwana Gurjar and Keshwana Rajput of
Tehsil Kotputli in District Kotputli-Behror, was set apart by District
Collector, Jaipur, vide its order no. 15381 dated 26/11/1992, for the
industrial purpose. Thereafter, land of area measuring 33.53 hectares and
further 11.32 hectares were also allotted/acquired in favor of RIICO.
Later on, RIICO surrendered land measuring area 20.84 hectares. As per
the report, there is no encroachment made by RIICO Keshwana on the
riverbed of the Sota River. The report of Unit Head, RIICO Neemrana is
enclosed as Annexure-10.

Photographs, with GPS co-ordinates, taken during site visits dated
14/06/2024 and 02/07/2024 are enclosed as Annexure-11.

Recommendation of the Joint Committee:-

Since

the applicant has alleged regarding the illegal mining activities,

establishment of stone crushers, illegal encroachment, etc. in the river-flow of Sota
River, which is related with the jurisdiction of various departments as already
mentioned above (point no. “v” of observations), therefore, this committee is of the
view that separate action taken reports shall be submitted by the concerned
departments before Hon’ble National Green Tribunal.

Enclosures:-
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9.
10.

11.

Copies of letters dated 30/04/2024 and 13/05/2024 (Annexure-1)
Copies of letters dated 20/05/2024 and 05/06/2024 Alwar (Annexure-2)
Copy of CPCB letter dated 03/05/2024 (Annexure-3)

Copy of RSPCB letter dated 26/04/2024 (Annexure-4)

Minutes of video conferencing dated 14/06/2024 (Annexure-5)

Copies of RO, RSPCB, Alwar letters dated 25/06/2024 and 26/06/2024
(Annexure-6)

Copy of attendance sheet during site visit dated 02/07/2024 (Annexure-7)

Copies of RO, RSPCB, Alwar letters dated 05/07/2024 and reminder letter
dated 19/07/2024 (Annexure-8)

Assistant Mining Engineer, Kotputli letter dated 15/07/2024 (Annexure-9)

Unit Head, RIICO Neemrana (for RIICO Keshwana) letter dated 12/07/2024
(with report) (Annexure-10)

Photographs, with GPS co-ordinates, taken during site visits dated 14/06/2024
and 02/07/2024 (Annexure-11)

Deependra Jharwal Milind Nimje Laxman Singh Rathore  gpajlendra Garhwal

SEE and Regional Officer
RSPCB, Alwar
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Scientist-C, Senior Hydrogeologist,  asistant Engineer,

CPCB, Bhopal GWD., Alwar WRD, Kotputli
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GOVERNMENT OF RAJASTHAN
PUBLIC HEALTH ENGINEERING DEPARTMENT

No. CE(SP)/PHED/NGT/2024-25/ Date:

OFFICE ORDER

Sub:The Original Application No 90/2024 (CZ)filed before the National Green
Tribunal, Central Zonal Bench of NGT, Bhopal, for the rejuvenation of the
Sota River and the Buchara Dam in Rajasthan.

Ref: NGT Central Zone Bench Bhopal order dated 24.04.2024 (Copy enclosed)

In reference to National Green Tribunal, Central Zonal Bench of NGT, Bhopal order
dated 24.04.2024, Shri Mahendra Kumar Gupta, Superintending Engineer (Hqg), Ground
Water Department, Jaipur(Mobile No 9413303430) is hereby nominated as member of
Joint Committee from the Ground Water Department, Government of Rajasthan.

Encl.: as above.

¢]cib- ' (Dr. Samit Sharma)
M Secretary
v Ve PHED, Govt. of Rajasthan
y240
No. CE(SP)/PHED/NGT/2024-25/ Date:
U)\%‘)J\ Copy to the following for information please:
<Ry
;/\5 9\ 1. Sr,. DS to Chief Secretary, Govt. of Rajasthan, Jaipur in reference to their email
a2 dated 11.5.2024.

%\f‘Z. DS to Addl. Chief Secretary, WRD, GoR, Jaipur
3. DS to Secretary, PHED, GoR, Jaipur

\y
3&\\’
C\&(,Qfaaaj)
RIALS

4. Chairman, Central Pollution Control Board, New Delhi

}. Chairperson Rajasthan State Pollution Control Board, Raj, Jaipur
6. Chief Engineer (SP) PHED Rajasthén, Jaipur

7. Chief Engineer (Admin) PHED Rajasthan, Jaipur

8. Chief Engineer GWD, Rajasthan Jaipur

9. Addl Chief Engineer (SP) PHED Rajasthan, jaipur

10. Shri. Mahendra Kumar * Gupta, Superintending Engineer (Hg), Ground Water
Department, Jaipur for compliance of directions.

11. Sh. Amit Kumar and Kailash Meena in reference to their email to CS, GoR dated

8.5.2024 (email : amit0123.ac@gmail.com). \‘aB\J’-/
(LOLW

Secretary

Q/\// % RajKaj R@HED, Govt. of Rajasthan

i - g
RN o 7258048 Signature Not Verified

2\ S ‘
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Rajasthan State Pollution Control Board

Headquarter, 4, Institutional Area, Jhalana Doongri, Jaipur-302004
Phone : 0141- 2716804, 2716800 e-mail : member-secretary(@rpcb.nic.in
Helpline No. :0141-2716877

No. F.10 (591) RPCB/Legal/NGT/2024/ | %) £ ©  Date: 2_5 09/)_0

Regional Officer,

Rajasthan State Pollution Control Board,

Alwar

Subject - Hon’ble National Green Tribunal order dated 24.04.2024 in Original Application No.
90/2024 (CZ), Amit Kumar & Anr V/s Union of India & Ors.

Sir,
With reference to above subject matter, it is to inform that the Hon’ble NGT has passed an
order dated 24.04.2024 and directed inter-alia as follow:-
8. We deem it just and proper to call a report on the matter in issue, in present
application, from a Joint Committee consisting of:-
(i) One representative from the Water Resources Department Government of
Rajasthan, Jaipur (Rajasthan)
(i) One representative from the Principal Secretary, Ground Water Department
Government of Rajasthan, (Rajasthan)
(iii) One representative from the CPCB.
(iv) One Representative of Rajasthan Pollution Control Board, (Rajasthan)
9. The Commiittee is directed to visit the place and submit the factual and action
taken report within six weeks. The State PCB will be the nodal agency for
coordination and logistic support.

You are hereby nominated as member of the committee and also appointed as Nodal Officer
on behalf of RSPCB with the direction to ensure compliance of Hon’ble NGT dated 24.04.2024. Copy of
Hon’ble NGT order dated 24.04.2024 is being enclosed for ready reference.

Enclosed-As above

(Vijai N.)
Member Secretary
Copy to following for Information and for further necessary action — %
1." Principal Secretary , Water Resources Department, Ashok Nagar , Jaipur
2. Member Secretary, Central Pollution Control Board, New Delhi
3. Regional Director, Ground Water Department, Jhalana Dungri, Jaipur
Member Secretary

RajKaj Ref
6805682

c.‘ !
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e Regional Office

— Rajasthan RAJASTHAN STATE POLLUTION CONTROL BOARD
- D-Block, Ambedkar Nagar, Alwar-301001
N el E mail- ro.alwar@gmail.com Website www.environment.rajasthan.gov.in
|
F.No. RPCB/RO/Alwar/G-390/ Date:

Minutes of Video conferencing held on 06/06/2024 to prepare an action plan for in the
Honorable National Green Tribunal (NGT) matter Original Application No. 90/2024, Amit
Kumar & Anr. Vs Uol & Ors.

A video conferencing of the member(s) and/or their representative(s) of the Joint
Committee as constituted vide Hon'ble NGT order dated 24/04/2024, was conducted by Regional
Office, Rajasthan State Pollution Control Board, Alwar under the chairmanship of Sh. Deependra
Jharwal, SEE and Regional Officer, RSPCB, Alwar, to prepare an action plan and to decide
further course of action needed to be taken in order to comply with the directions issued by
Hon'ble NGT vide order dated 24/04/2024, in the matter of Amit Kumar & Anr. Vs Uol & Ors.,
Original Application No. 90/2024, filed at Honorable National Green Tribunal, Central Zonal
Bench, Bhopal. List of participants are enclosed as Annexure-A.

At the outset, Sh. Deependra Jharwal apprised the participants about the writ petition filed
by the applicant in this court matter and also informed that the matter is related with the illegal
mining activities, stone crushers, establishments and encroachment being done in the riverbed of
Sota River, as alleged by the applicant, thereby covering the area of Keshwana, Paota and Behror.

Assistant Engineer, Water Resource Department, Paota informed that there were some
illegal mining activities being carried out earlier and encroachments in the Buchara Dam area in
the past, year 2008-09, and FIRs were also registered against the defaulters. Executive Engineer,
Water Resource Department, Paota informed that the writ petition covers the area in the
downstream of the riverflow.

It was also decided unanimously that since the applicant has alleged about the illegal
operation of mining activities, crusher activities and establishments, therefore, a letter may be
written to District Collector, District - Kotputli-Behror, with the request to direct the concerning
Sub-Divisional Megistrates (i.e. Paota, Kotputli and Behror) to assist the joint committee in their
site visit and to provide the data/information for preparation of joint committee report.

Accordingly, it was decided by the members that the first joint visit of the concerned site

will be conducted on 14th June, 2024.
(Dee%endra ?iharwal)

SEE and Regional Officer
F.No. RPCB/RO/Alwar/G-390/ Date:

Copy to following for information and necessary action:-
1. Executive Engineer, Water Resource Department, Alwar.
2. Scientist — ‘C’, Regional Directorate, CPCB, Bhopal.

3. Senior Hydrogeologist, Ground Water Department, Alwar g
SEE and Regional Officer
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= Regional Office

_ Rajasthan __ RAJASTHAN STATE POLLUTION CONTROL BOARD
SR . D-Block, _Ambedkar .Nagar, Al‘.war-3010_01
““V E mail- ro.alwar@gmail.com Website www.environment.rajasthan.gov.in

Registered/E-mail
F.No. RPCB/RO/Alwar/G-390/A\6 QY| — 14 ( Date: cQé]o@ )&0@“{

REVISED MEETING NOTICE

1. Executive Engineer, Water Resource Department, Alwar.
2. Scientist — ‘C’, Regional Directorate, CPCB, Bhopal.
3. Senior Hydrogeologist, Ground Water Department, Alwar.

Hon'ble NGT Matter
Most Urgent

Subject : Regarding 2™ joint committee visit in compliance of Hon’ble NGT,
Central Zone Bench, Bhopal order dated 24/04/2024 in the matter of Amit Kumar
& Anr. V/s Union of India & Ors. Original Application No. 90/2024 (CZ).
Reference : This office earlier letter no. 1090-1097 dated 25/06/2024 (copy
enclosed).

With reference to above cited Hon’ble NGT order dated 24/04/2024 and this office
earlier letter dated 25/06/2024, it is submitted that as per the discussions with Executive
Engineer, Water Resource Department, Alwar and the unavailability of the WRD
representative on 01% July, 2024, the revised date and time for next Joint Committee visit

shall be as follows: -
Date — 02nd July, 2024
Place — SDM Office, Paota
Time —11:00 AM

Therefore, in view of above, it is requested to ensure your presence on the
aforesaid date and time. The next date of hearing of the matter is on 30" July, 2024.

Encl: As above.
(Déependra Jharwal)

SEE and Regio, al()jlc/er,
Copy to :-

1. District Collector, Kotputli-Behror in continuation of this office earlier letter dated
25/06/2024 and with the request to direct SDM Paota/Kotputli/Behror to facilitate
the Joint Committee during site visit on dated 02/07/2024.

2. Member Secretary, RSPCB, Jaipur, Rajasthan for information.

3. Assistant Mining Engineer, Kotputli with the direction to ensure your presence
during site visit by the Joint Committee.

4. Unit Head, RIICO Keshwana, Kotputi-Behror with the direction to ensure your
presence during site visit by the Joint Committee.

5. GIC (Legal), RSPCB, Jaipur.

SEE and Regional Officer
o
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- Regional Office

. Raasthan RAJASTHAN STATE POLLUTION CONTROL BOARD
- D-Block, Ambedkar Nagar, Alwar-301001
=\ g E mail- ro.alwar@gmail.com Website www.environment.rajasthan.gov.in
|
Registered/E-mail
F.No. RPCB/RO/Alwar/G-390/ /0 90 ,-/pc];. Date: 7.3%04 Qolfr

1. Executive Engineer, Water Resource Department, Alwar. Hon'ble NGT Matter
2. Scientist — ‘C’, Regional Directorate, CPCB, Bhopal. Most Urgent

3. Senior Hydrogeologist, Ground Water Department, Alwar.

Subject : Regarding Hon’ble NGT, Central Zone Bench, Bhopal order dated
24/04/2024 in the matter of Amit Kumar & Anr. V/s Union of India & Ors.
Original Application No. 90/2024 (CZ).

Reference : 1. This office letter no. 709-713 dated 10/06/2024 (copy enclosed).
2. Site visit of the committee members on dated 14/06/2024.

With reference to above cited Hon’ble NGT order dated 24/04/2024 and referred
correspondences, it is submitted that next Joint Committee visit shall be as follows :-
Date — 01st July, 2024
Place — SDM Office, Paota
Time — 11:00 AM

Therefore, in view of above, it is requested to ensure your presence on the
aforesaid date and time. The next date of hearing of the matter is on 30" July, 2024.

Encl: As above.
(Deependra Jharwal)

SEE and Regional Officer
,/c
Copy to :-

1. District Collector, Kotputli-Behror with the request to direct SDM
Paota/Kotputli/Behror to facilitate the Joint Committee during site visit on dated
01/07/2024.

2. Member Secretary, RSPCB, Jaipur, Rajasthan for information.

3. Assistant Mining Engineer, Kotputli with the direction to ensure your presence
during site visit by the Joint Committee.

4. Unit Head, RIICO Keshwana, Kotputi-Behror with the direction to ensure your
presence during site visit by the Joint Committee.

5. GIC (Legal), RSPCB, Jaipur.

SEE and Regional Offjcer
7 ¥
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Regional Office

—% RAJASTHAN STATE POLLUTION CONTROL BOARD
=N D-Block, Ambedkar Nagar, Alwar-301001
N\ | E mail- ro.alwar@gmail.com  Website www.environment.rajasthan.gov.in
Registered/E-mail
F.No. RPCB/RO/Alwar/G-390/ |4 t9—)¢43 Date: [ 9 0'?/291_7

REMINDER
1. Deputy Conservator of Forest, District - Kotputli-Behror,

2. Sub Divisional Magistrate Paota/Kotputli/Behror and
3. Executive Engineer, Water Resource Department, Jaipur.

Hon'ble NGT Matter
Most Urgent

Subject: Regarding Hon’ble NGT, Central Zone Bench, Bhopal order dated
24/04/2024 in the matter of Amit Kumar & Anr. V/s Union of India & Ors.
Original Application No. 90/2024 (CZ).

Reference:

1. Hon’ble NGT order dated 24/04/2024 in the matter of O.A. No. 90/2024 (CZ)

with writ petition (copy enclosed).

2. Joint Committee visits dated 14/06/2024 and 02/07/2024.

3. This office letters dated 05/07/2024 (copy enclosed).

Sir,

This is in reference to Hon’ble NGT, Central Zone Bench, Bhopal order dated
24/04/2024 in the matter of Amit Kumar & Anr. V/s Union of India & Ors. Original
Application No. 90/2024 (CZ) wherein the Hon’ble NGT constituted a committee comprising
the officials from a) Water Resource Department, b) Ground Water Department, ¢) Central
Pollution Control Board and d) Rajasthan State Pollution Control Board and State PCB has
been nominated as the Nodal Department for coordination.

It is pertinent to mention here that, this office, vide letter dated 05/07/2024, requested
your good-self to go through the writ petition and submit the factual status and/or action
taken report, to this office by 16/07/2024, for the illegal Crushers/Industries
/establishments/mining activities for the part covered under your jurisdiction, if any, so that
the same may be incorporated in the Joint Committee Report. However, the sought factual
status and/or action taken report has not been received from your Department, to this office,
till date.

Therefore, it is again requested to expedite the submission of the requisite information
on your part, by 23/07/2024, to this office, in order to facilitate this office for the preparation
and further submission of joint committee report to Hon'ble NGT in time bound manner i.e.
before next date of hearing.

Next date of hearing is 30th July, 2024.
Yours sincerely,

Encl: As above.
(Deependra Jharwal)

SEE and Reglg/l)éﬂ Ofﬁ%J

SEE ang Regional Officer

g

Copy to following for information:
1. District Collector, Kotputli-Behror.
2. Group In-charge (Legal), RSPCB, Jaipur.
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- Regional Office
o Rajasthan RAJASTHAN STATE POLLUTION CONTROL BOARD
D-Block, Ambedkar Nagar, Alwar-301001

W\./
T4 E mail- ro.alwar@gmail.com  Website www.environment.rajasthan.gov.in

|
Registered/E-mail
F.No. RPCB/RO/Alwar/G-390/ /39y -/ 3 99 Date: / // 0F / 20 ly
Executive Engineer, Hon'ble NGT Matter
Water Resource Department, Most Urgent
Jaipur.

Subject: Regarding Hon’ble NGT, Central Zone Bench, Bhopal order dated
24/04/2024 in the matter of Amit Kumar & Anr. V/s Union of India & Ors.
Original Application No. 90/2024 (CZ).

Reference:

1. Hon’ble NGT order dated 24/04/2024 in the matter of O.A. No. 90/2024
(CZ) with writ petition (copy enclosed).

2. Joint Committee visits dated 14/06/2024 and 02/07/2024.

3.  This office letter no. 1300 dated 05/07/2024 (copy enclosed).

With reference to the above cited subject and referred letters, it is to bring into
your notice that you have been nominated as representative on behalf of Water Resource
Department in the aforesaid court matter.

Therefore, in continuation with this office letter dated 05/07/2024 (copy enclosed),
you are hereby directed to submit the factual status and/or action taken report, to this
office by 16/07/2024.

Next date of hearing is 30th July, 2024.
Yours sincerely,

Encl: As above. %}
(Deépen harwal)

SEE and Regional Ofg‘%%‘
Copy to following to coordinate with Executive Engineer, WRD, Jaipur if needed: -

Deputy Conservator of Forest, District — Kotputli-Behror.

Sub Divisional Magistrate Paota/Kotputli/Behror.

Regional Manager, Neemrana, (for RIICO, Keshwana).

Assistant Mining Engineer, Kotputli-Behror.

Group In-charge (Legal), RSPCB, Jaipur for information.

DR

SEE and Regional Officer

.
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=" Regional Office
Raasthan RAJASTHAN STATE POLLUTION CONTROL BOARD
—_—r D-Block, Ambedkar Nagar, Alwar-301001
‘“-fv‘ E mail- ro.alwar@gmail.com Website www.environment.rajasthan.gov.in

Registered/E-mail

F.No. RPCB/RO/Alwar/G-390/\36 0 Date: 65 |60y
Executive Engineer, Hon'ble NGT Matter
Water Resource Department, Most Urgent
Alwar. L

Subject: Regarding Hon’ble NGT, Central Zone Bench, Bhopal order dated
24/04/2024 in the matter of Amit Kumar & Anr. V/s Union of India & Ors.
Original Application No. 90/2024 (CZ).

Reference:

1. Hon’ble NGT order dated 24/04/2024 in the matter of O.A. No. 90/2024
(CZ) with writ petition (copy enclosed).

2. Joint Committee visits dated 14/06/2024 and 02/07/2024.

This is in reference to Hon’ble NGT, Central Zone Bench, Bhopal order dated
24/04/2024 in the matter of Amit Kumar & Anr. V/s Union of India & Ors. Original
Application No. 90/2024 (CZ) wherein the Hon’ble NGT constituted a committee
comprising the officials from a) Water Resource Department, b) Ground Water
Department, ¢) Central Pollution Control Board and d) Rajasthan State Pollution Control
Board and State PCB has been nominated as the Nodal Department for coordination.

It is pertinent to mention here that, the applicant, in the submitted writ petition, has
alleged that the establishment/mining activities/industries in the riverbed of Sota River (A
tributary of Sahibi River).

And whereas, joint committee, as constituted by Hon’ble NGT, visited the site
and noted some illegal mining activities at various locations, including dams areas.

Therefore, in view of above, since your Department is also a respondent in this
court matter, it is directed to go through the writ petition and submit the factual status
and/or action taken report, to this office by 16/07/2024, for the illegal
establishments/mining activities for the part covered under your jurisdiction, if any, in co-
ordination with the concerned Revenue Department, Mining Department and RIICO,
Keshwana so that the same may be incorporated in the Joint Committee Report.

Next date of hearing is 30th July, 2024.
Yours sincerely,

Encl: As above.
(Deependra Jharwal)

SEE and Regional Officer

4 Vi
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Copy to:

1. Sub Divisional Magistrate Paota/Kotputli/Behror, with the direction to facilitate
the Water Resource Department, if needed.

2. Regional Manager, Neemrana, (for RIICO, Keshwana) with the direction to
facilitate the Water Resource Department, if needed.

3. Assistant Mining Engineer, Kotputli-Behror with the direction to facilitate the
Water Resource Department, if needed.

4. Group In-charge (Legal), RSPCB, Jaipur.

SEE and Regional Officer

& C = 7
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Regional Office

_— Raasthan RAJASTHAN STATE POLLUTION CONTROL BOARD
D-Block, Ambedkar Nagar, Alwar-301001

P

T 4 E mail- ro.alwar@gmail.com Website www.environment.rajasthan.gov.in

N

Registered/E-mail

F.No. RPCB/RO/Alwar/G-390/ {3 64 Date: 05\0?\‘30& a
|
Deputy Conservator of Forest, Honl\l/)[le TST Mtatter
ost Urgen

District - Kotpgt%i-Behror.

Subject: Regarding Hon’ble NGT, Central Zone Bench, Bhopal order dated
24/04/2024 in the matter of Amit Kumar & Anr. V/s Union of India & Ors.
Original Application No. 90/2024 (CZ).

Reference:

1. Hon’ble NGT order dated 24/04/2024 in the matter of O.A. No. 90/2024 (CZ) with

writ petition (copy enclosed).

2. Joint Committee visits dated 14/06/2024 and 02/07/2024.

Sir,

This is in reference to Hon’ble NGT, Central Zone Bench, Bhopal order dated
24/04/2024 in the matter of Amit Kumar & Anr. V/s Union of India & Ors. Original
Application No. 90/2024 (CZ) wherein the Hon’ble NGT constituted a committee
comprising the officials from a) Water Resource Department, b) Ground Water Department,
c) Central Pollution Control Board and d) Rajasthan State Pollution Control Board and State
PCB has been nominated as the Nodal Department for coordination.

It is pertinent to mention here that, the applicant, in the submitted writ petition, has
alleged the operation of illegal mining, stone crushers, unlawful encroachments and
establishment of RIICO Industrial Area, Keshwana, in the riverbed of Sota River (A tributary
of Sahibi River).

And whereas, joint committee, as constituted by Hon’ble NGT, visited the site
and noted some illegal mining activities on the Forest Land, as reported by Mining
Department.

Therefore, in view of above, it is requested to go through the writ petition and submit
the factual status and/or action taken report, to this office by 16/07/2024, for the
establishments/mining under your jurisdiction, if any, in co-ordination with the Water
Resource Department, Revenue Department and Mining Department so that the same may be
incorporated in the Joint Committee Report.

It is also requested to inform this office about illegal Stone
Crushers/Industries/establishments located in the riverbed of the Sota River, under your
jurisdiction, if any, so that further action may be decided against the unit(s) in accordance
with the prevalent environmental laws.

Next date of hearing is 30th July, 2024.

Yours sincerely,

Encl: As above.
(Deependra Jharwal)

SEE and Regional Officer
1~ Y
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Copy to:
1. SDM (Paota/Kotputli/Behror) with the direction to facilitate the Forest Department, if

needed.

2. Executive Engineer, Water Resource Department, Alwar, with the direction to
facilitate the Forest Department, if needed.

3. Assistant Mining Engineer, Kotputli-Behror with the direction to facilitate the Forest
Department, if needed.

4.  Group In-charge (Legal), RSPCB, Jaipur.

SEE and Regional Officer
J
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Regional Office
— Raasthan RAJASTHAN STATE POLLUTION CONTROL BOARD

>~ . D-Blo.ck, Ambedkar 1.\Iagar, Alwa.r-301001
““v E mail- ro.alwar@gmail.com Website www.environment.rajasthan.gov.in

Registered/E-mail

F.No. RPCB/RO/Alwar/G-390/ \30 | Date: 05/\0 4\&0& y |
Sub Divisional Magistrate, Hon'ble NGT Matter
Paota/Kotputli/Behror, Most Urgent

District - Kotputli-Behror.
Subject: Regarding Hon’ble NGT, Central Zone Bench, Bhopal order dated
24/04/2024 in the matter of Amit Kumar & Anr. V/s Union of India & Ors.
Original Application No. 90/2024 (CZ).

Reference:

1. Hon’ble NGT order dated 24/04/2024 in the matter of O.A. No. 90/2024 (CZ)
with writ petition (copy enclosed).

2. Joint Committee visits dated 14/06/2024 and 02/07/2024.

This is in reference to Hon’ble NGT, Central Zone Bench, Bhopal order dated
24/04/2024 in the matter of Amit Kumar & Anr. V/s Union of India & Ors. Original
Application No. 90/2024 (CZ) wherein the Hon’ble NGT constituted a committee
comprising the officials from a) Water Resource Department, b) Ground Water Department,
¢) Central Pollution Control Board and d) Rajasthan State Pollution Control Board and State
PCB has been nominated as the Nodal Department for coordination.

It is pertinent to mention here that, the applicant, in the submitted writ petition, has
alleged the operation of illegal mining, stone crushers, unlawful encroachments and
establishment of RIICO Industrial Area, Keshwana, in the riverbed of Sota River (A tributary
of Sahibi River).

And whereas, joint committee, as constituted by Hon’ble NGT, visited the site, in

concern, on dated 14/06/2024 and 02/07/2024.
Therefore, in view of above, since your Department is also a respondent in this court

matter, it is directed to go through the writ petition and submit the factual status and/or action
taken report, to this office by 16/07/2024, for the establishments under your jurisdiction, if
any, in co-ordination with the Water Resource Department and RIICO so that the same may
be incorporated in the Joint Committee Report.

It is also directed to inform this office about illegal Stone
Crushers/Industries/establishments located in the riverbed of the Sota River, if any, so that
further action may be decided against the unit(s) in accordance with the prevalent
environmental laws.

Next date of hearing is 30th July, 2024.
Yours sincerely,

Encl: As above.
(Deependra Jharwal)

SEE and Regional Officer

Page 10f2
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Copy to:

1. District Collector, Kotputli-Behror for information and with the request, in
continuation with this office letter no. 643 dated 07/06/2024, to direct the concerning
officials for necessary action in this Hon'ble NGT matter.

2. Regional Manager, Neemrana, (for RIICO, Keshwana) with the direction to facilitate
the concerned Revenue Department, if needed.

3. Executive Engineer, Water Resource Department, Alwar, with the direction to

facilitate the concerned Revenue Department, if needed.
SEE ﬁn&l O/Qﬁcer

4. Group In-charge (Legal), RSPCB, Jaipur.
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i Regional Office
— Rasthan RAJASTHAN STATE POLLUTION CONTROL BOARD
—_ D-Block, Ambedkar Nagar, Alwar-301001
‘“‘fvﬂ E mail- ro.alwar@gmail.com Website www.environment.rajasthan.gov.in

Registered/E-mail
F.No. RPCB/RO/Alwar/G-390/ |30 Date: 65 JoF|Q0&Y
Regional Manager,
RIICO Industrial Area, Keshwana,
District - Kotputli-Behror.

Hon'ble NGT Matter
Most Urgent

Subject: Regarding Hon’ble NGT, Central Zone Bench, Bhopal order dated

24/04/2024 in the matter of Amit Kumar & Anr. V/s Union of India & Ors.

Original Application No. 90/2024 (CZ).

Reference:

1. Hon’ble NGT order dated 24/04/2024 in the matter of O.A. No. 90/2024
(CZ) with writ petition (copy enclosed).

2. Joint Committee visits dated 14/06/2024 and 02/07/2024.

This is in reference to Hon’ble NGT, Central Zone Bench, Bhopal order dated
24/04/2024 in the matter of Amit Kumar & Anr. V/s Union of India & Ors. Original
Application No. 90/2024 (CZ) wherein the Hon’ble NGT constituted a committee
comprising the officials from a) Water Resource Department, b) Ground Water
Department, ¢) Central Pollution Control Board and d) Rajasthan State Pollution Control
Board and State PCB has been nominated as the Nodal Department for coordination.

It is pertinent to mention here that, the applicant, in the submitted writ petition, has
alleged that the establishment of RIICO Industrial Area, Keshwana, is in the riverbed of
Sota River (A tributary of Sahibi River).

And whereas, joint committee, as constituted by Hon’ble NGT, visited the site
including RIICO Industrial Area, Keshwana, which is alleged as illegal
establishment by the applicant.

Therefore, in view of above, since your Department is also a respondent in this
court matter, it is directed to go through the writ petition and submit the factual status
and/or action taken report, to this office by 16/07/2024, for the illegal industrial
establishments under your jurisdiction, if any, in co-ordination with the Water Resource
Department and concerned Revenue Department so that the same may be incorporated in
the Joint Committee Report.

It is also directed to inform this office about illegal industries located in the
riverbed of the Sota River, under your jurisdiction, if any, so that further action may be
decided against the unit(s) in accordance with the prevalent environmental laws.

Next date of hearing is 30th July, 2024.
Yours sincerely,

Encl: As above. -%ﬁ;"
(Deependra Jharwal)

SEE and Regional Officer

A
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Copy to:
1. Sub Divisional Magistrate Paota/Kotputli/Behror, with the direction to facilitate
the RIICO Department, if needed.
2. Executive Engineer, Water Resource Department, Alwar, with the direction to

facilitate the RIICO Department, if needed.
3. Group In-charge (Legal), RSPCB, Jaipur.

SEE and Reglor-lgl Officer
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i Regional Office
— Rasstban RAJASTHAN STATE POLLUTION CONTROL BOARD
D-Block, Ambedkar Nagar, Alwar-301001

P W~ A
/4 E mail- ro.alwar@gmail.com  Website www.environment.rajasthan.gov.in
Registered/E-mail
F.No. RPCB/RO/Alwar/G-390/ \36 3 Date: 05] LR \‘9"“‘9 A
Assistant Mining Engineer, Hon'ble NGT Matter
District - Kotputli-Behror. Most Urgent

Subject: Regarding Hon’ble NGT, Central Zone Bench, Bhopal order dated 24/04/2024

in the matter of Amit Kumar & Anr. V/s Union of India & Ors. Original Application

No. 90/2024 (CZ).

Reference:

1. Hon’ble NGT order dated 24/04/2024 in the matter of O.A. No. 90/2024 (CZ)
with writ petition (copy enclosed).

2. Joint Committee visits dated 14/06/2024 and 02/07/2024.

This is in reference to Hon’ble NGT, Central Zone Bench, Bhopal order dated 24/04/2024
in the matter of Amit Kumar & Anr. V/s Union of India & Ors. Original Application No.
90/2024 (CZ) wherein the Hon’ble NGT constituted a committee comprising the officials from a)
Water Resource Department, b) Ground Water Department, ¢) Central Pollution Control Board
and d) Rajasthan State Pollution Control Board and State PCB has been nominated as the Nodal
Department for coordination.

It is pertinent to mention here that, the applicant, in the submitted writ petition, has
alleged the operation of illegal mining, stone crushers, unlawful encroachments and establishment
of RIICO Industrial Area, Keshwana, in the riverbed of Sota River (A tributary of Sahibi River).

And whereas, joint committee, as constituted by Hon’ble NGT, visited the site
and noted some illegal mining activities at various locations.

Therefore, in view of above, since your Department is also a respondent in this court
matter, it is directed to go through the writ petition and submit the factual status and/or action
taken report, to this office by 16/07/2024, for the illegal Mining leases/stone crushers, under your
jurisdiction, if any, in co-ordination with the Water Resource Department so that the same may be

incorporated in the Joint Committee Report.
It is also directed to inform this office about illegal Mining leases/stone crushers located
in the riverbed of the Sota River, if any, so that further action may be decided against the unit(s)

in accordance with the prevalent environmental laws.

Next date of hearing is 30th July, 2024.
Yours sincerely,

Encl: As above. &
(Deependra Jharwal)

SEE and Regiopal Officer
&’//;. g “

Copy to:
1. Executive Engineer, Water Resource Department, Alwar, with the direction to facilitate

Mining Department, if needed.

2. Group In-charge (Legal), RSPCB, Jaipur.
SEE an% Regl?%al Officer
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Ltd., EPIP Neemrana Distt. Kotputli-Behror-301020
CIN : U13100R]J1969SGC001263

co GSTIN: 08AABCR4695]1ZW, PAN No.- AABCR4695]
R'l Tel. No. 01494-246215- Fax- 01494-246214
GROW WATH RRJIRSTHAN Email: neemrana@riico.co.in

Rajasthan State Industrial Development & Investment Corporation

No. :. ?69

Date : )
>]7) 2091
SEE and Regional Officer

Rajasthan State Pollution Control Board (RSPCB)
D-Block, Ambedkar Nagar, Alwar-301001
Email : ro.alwar@gmail.com

Sub: Regarding Hon’ble NGT, Central Zone Bench, Bhopal order dated

24.04.2024 in the matter of Amit Kumar & Anr. V/s Union of India & Ors.
Original Application No. 90/2024(CZ).

Ref : Letter No. RPCB/RO/Alwar/G-390/1302 dated 05.07.2024

Dear Sir

In reference to above cited subject you have informed to this office to send status

report on illegal industries located in the river bed in RIICO Industrial area
Keshwana.

The status report on land allotted for establishment of Industrial area Keshwana is

enclosed for further need full with this letter.

Thanking you,
Yours faithfully,

Unit Head
RIICO, Neemrana

Encls : Factual Note

English Letter-Z(RKS)



Factual Status on Industrial area Keshwana

Sub :- Regarding Hon’ble NGT, Central Zone Bench, Bhopal order dated
24.04.2024 in the matter of Amit Kumar & Ant. V/s Union of India
& Ors. Original Application No. 90/2024 (CZ).

The District Collector Jaipur set apart land measuring 178.42 hect. of vﬂlage
Keshwana Gurjar & Keshwana Rajput, Tehsil Kotputli, Distt. Kotputli-
Behror under section 92 of land revenue act 1956, vide office order no. R-
18B(9)1992/1/ 15381 dated 26.11.1992. Further, Government of Rajasthan
had ordered that the land specified in the schedule which had earlier been
set-apart by the District Collector, Jaipur by the order no. R-
18B(9)1992/1/15381 dated 26.11.1992 under section 92 of the land Revenue
Act, 1956 for industrial purposes is allotted to Rajasthan State Industrial
Development and Investment Corporation, Jaipur. Thereafter, land
measuring 3553 Hect. was also allotted to the corporation. The
Corporation had also acquired private khatedari land measuring 11.32

hect. of village Keshwan Gurjar for the industrial area for industrial

purpose vide award dated 15.12.2001. As per decision of Government of

Rajasthan, RIICO land measuring 20.84 Hect. was surrendered by the

corporation.

After taking possession of the land RIICO had developed aforesaid
industrial area wherein 38 nos. Industrial plots were planned. The

corporation has allotted all 38 nos. Industrial plots to industrialist for

establishing industrial unit in the industrial area.

As per revenue record/map and also on inspection of site it was observed

that no encroachment is made by RIICO on the riverbed of the Sota River.

Factual Report/English File folder/(RKS)

Rihul K. Bhatt
Unit Head
RIICO Neemrana



Annexure-11

Photographs taken during site visit on dated 14/06/2024

e

7 i O
Fig 01: Officials visited the site.

R

Photographs of river sand mining, as observed during site visit, in the riverbed of Sota River

(Figure 02 to 08):-
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Photographs taken during site visit on dated 02/07/2024

Joint Committee Members & other officials during 2" site visit (Figure 09 to 11):-
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Photographs of river sand mining, as observed during 2" site visit, in the riverbed of Sota

River (in and near Banhedi Bandh) (Figure 12 to 21):-
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Photographs of traces of mining activity, as observed during 2" site visit, near Buchara Dam

(Figure 22 to 24):-
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Photographs of officials visiting the river-flow area of Sota River passing near RIICO
Keshwana Industrial area (Figure 25 to 27):-
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Fig 28: Officials at RPS International School, Sotanala, Behror.
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